
THE HIGH COURT OF MEGHALAYA
SHILLONG

NOTIFICATION
Dated Shillong the 2nd July, 2025

No.HCM.I1/ 133/20 19-Rect/ I05. The IIon’bIc the Chicf ,Justice is

plcascd to constitutc an Tntcrvicw f3oard for the purpose of asscssing
the suitability of candidates for the post of TJaw Clcrk–cum–T.cgal

Rcscarch Assistant_ in thc ITi§,h Court of Mcghalaya, Shillong

comprising thc following Judges of this I ligJh Court.:

1. lion’bIc Mr. ,Justicc IT.S. Thangkhicw,
2. lion’bIc Mr. Justicc W. I)icngdoh,
3. IIon’bIc Mr. ,Justice 13. 13hattacharjcc.
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Copy to:
1. The Registrar – cum– 1)PS to IIon’bIc the Chicf ,Justicc, IIigh

Court. of Mcghalaya, Shillong, for favour of Itis T,ordship’s kind
information .

2. The I)rivatc Secretary t_o IIon’bIc Mr. ,Justice IT.S. Thangkhicw,
Judgc, I Tigh Court of Mcghalaya, Shillong, for favour of }lis
TJordship’s kind information.

3. Thc Private Secrctary to IIon’ble Mr. Justicc W. I)icngdoh>
Judge, I Tigh Court of Mcghalaya, Shillong, for favour of ITis
TJordship’s kind information.

4. The Private Sccrctary to IIon’bIc Mr. ,Justicc 13. 13hatl_acharjcc,
Addl. Judge, I Tigh Court_ of Mcghalaya, Shillong, for favour of
1 lis Lordship’s kind information.

5. The Registrar (Administration), I Tigh Court of Mcgha]aya,
Shillong for favour of kind information

6. The Joint Registrar (listing)-cum–OSD t'o TIon’blc thc Chief
Justice, Iiigh Court' of Mcghalaya, Shillong for favour of kind
ip#)rmation

b/The Systcm Analyst, Iligh Court of Mcghalaya, Shi1 long for
uploading the same in the official website.

8. Not'icc T3oard
9. Officc filc iv
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